Allosment of time for
disposal of

33l

The Committce rgcommended that the |

House should sit upfo 6.00 P. M. and be-
yond each day as necessary for the transac-
tion of Government Legislative and other
.Business. i

It also decided that we missed two days
of the House and today, we would dispense
with the lunch hour, definitely not the
Iunch.

RE. BOMB BLASTS IN FOUR TRIANS

SHRI GURUDAS
Bengal) Madam,

GUPTA  (West
(Interruprions) . ..

THE DEPUTY CHAIRMAN: I have
permitted some people. Let me go accord-
ingly ... (Imterruptions) ...

SHRI GURUDAS DAS GUPTA:
Madam, there are number of things. The
Government must make a statement ...
(Interruptions) . ..

THE DEPUTY CHAIRMAN : [ am per-
mitting Mr, Gaya Singh because he came
first.
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_ STORM IN
COASTAL DISTRICTS OF TAMIL
NADU

SHRIMATI JAYANTHI NATARAJAN
(Tamil Nadu) : Madam, I am on some
other issuc.

Oun Saturday, the 4th of December, a
severe cyclonic storm lashed the coastal
districts of Temil Nadu resulting in n great
havoc and suffering to the people. All the
standing crops have been destroyed. Vast
arca along the coast are under water. The
entire telecommunication network has co-
lapsed. Thore is power failure. All thess
aroas arc in darkness. The marcomsd vil-
lages cannot be reschel The people im
thess aresy are wadstgalng » lot of vy

ing,
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The Chic! Minister of Tamil Nadu is

making an aerial survey today. We do not
know what the extent of the damage ‘is
going to be. I rise to bring it to the notice
of the House and, through the House, to
the notice of the Government that the first
priority, the immediate necessity, is to see
that the tclecommunication lines are res-
tored. At the moment, it is only the Ham
radio operators who are helping in the
relief measures in these areas. Therefore,
we bave to immediately restore the tele-
communication lines,

‘T call upeon the Cenfral Government to
immediately. send. a team to survey the
affected areas, assess the damage and
render immediate help. We should ‘not
wait for a formal demand to come from
the State Goveriment after they make an
asges¥ment. That way it would not be
possible to render help to the people
suffering over there. Help should reach
them when they need it the most. I, there-
fore, call upon the "Central Govermment
that without waiting for the formalities to
be completed, they sfignld send a team im-
mediately to assess the damage caused by
the. cyclone and provide relief to the people
in the cyclone-ravaged areas of the State,

SHRI S. VIDUTHALAI VIRUMBI
(Tamil Nadu) : Madam Deputy Chairman,
so far;: 56 people; have lost their lives.
Thousgnds-.of people have heen rendered
homeless. The entire paddy crop has been
submerged. The damage is to such an
extont that the Chief Minister of Pondicher-
ry, when he wanted to visit the Karaikal
region, which is the worst-affected, could
not do so because the road was badly
damaged:.and he had to come back from
Chidambaiam.

‘Through this augst House, T would
reqtiest the Governfnent of Tndia to sce
that help is readered t6 the maximnm
extent: possible, Thay should not wait till a
formih] dernamd ik 18kied fromi the Stite.
ovdmmoent;: THE: is* tie thing.

(] TSR S R '

TEHE Becomt] thWE T WNAE When 2 teafit is
sent, they make their decisions on s sub-

jective basis, The assessment, on the other-
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hand, should be based oz objective facts

l There should be proper norms for arriving
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at the figure. Last time the guantum -of
relief provided was not at all adequate. Tt
Was- VETy meagre. Such a thing should not
be repeated this time. I, therefore, request
that whatever help the Central Govern-
ment couid extend should bs rushed 1o
Tamil Nadu and the people rslieved of
their sufferings.

THE DEPUTY CHAIRMAN :
Gopalsamy.

Mr.

SHR!I G. SWAMINATHAN (Temil
Nadu) : Madam, kindly permit- me. I just
want to associate myself with this.

THE DEPUTY CHAIRMAN: Mr.
Gopalsamy’s name is there. Your name is
no! there. (Interruptions) He bas preference
over you, I will allow you.

SHRI CHATURANAN MISHRA
(Bihar) : Madam, the whole House asso-
ciaies itself with this.

THE DEPUTY CHAIRMAN : We arc
a]] joining in this, Nobody is objecting to
it.

SHRI V. GOPALSAMY : (Tamil
Nadu) : Madam Deputy Chairman, exactly
twelve months afterwards, the State of
Temil Nadu has again suffered the worst
Ioss of life and property due o the cyclone
and ' subsequent floods. Last year, we had
a debate for two days on.the cyclone and
floods which seriously damaged the stand-
ing crops and resulted in loss of many
lives in the State of Tamil Nadu as ‘well
as Kerala.

This time, Tamil Nadu and Coodicherry
are the warst-affected States. The Chief
Minister is making an aerial sorvey, Last
year also an aerial survey was made by the
Chief Minister of the State. Twelve montha
have passed, but relief has not reached the
people who are still left in the furch in
:he sonthern (istricts of my State. There-
fore, these acrial surveys woull not help
{he people. People have been uprooted and
they have not roof to live under. They
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were given a paltry sum of Rs. 230 and.
in ‘some places, Rs. 500. They are like re-
fugees o theiv own homeland ir my State.
Madam, last year Mr. Balram Jakhar
rushed to the State of Tamii Nadu. He
had an unathorised meeting also in Tort St.
George, but what has prevented them now?
By this time they cshould have sent a team
to assess the actual damage and the relief
measures that could be undertaker.,

Madam, some days back, due to land
sliding in Coonnor district. many people
lost their lives. This is anorher assault by
nature due tc the depression in the Bay
of Bengal, About 60 persons have lost their
lives and the farmers are the worst affected
Yot because thousands of acres of starding
crops_are totally ruined. Therefore, I find
fault with the Central Government for this
caflous approach. Last year they rushed
immediately. for political reasons. This iime
they have not taken any steps. IMadam,
Mrs. Jayaathi Natarajar  alsc  correctly
pointed out, “Are you wuiting for a re-
port 77 Last vewu the Cenlral Government
received a report from the State ‘Govern-
ment,

THE DEPUTY CHAIRMEN : Pleasc be
brief. If you speak briefly, stil the Govern-
ment will listen.

SHRI V. GOPALSAMY : Last year also
we debated it for full two days but no
relief, nothing happened. For the past 12
months the affected people are in tears.
Unless you take steps 'om  warfooting.
the tears of the people cannot be wiped.
out. Therefore, it is the duty of the Central
Government as well as the State: Govern-
ment to come to the rescue of the worst
affected people.

sHRI G. SWAMINATHAN : Madam, I
associate myself with the issue regarding
the serious calamity that has aifected Tamil
Nadu. It has already been explained by a%
the Members here. The cyclone this time
of the North East monsoon has been very
severe and we are told ...

SHRI V. GOPALSAMY :
publicity stunt.

It is only a
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| THE DEPUTY CHAIRMAN : I do not
thi=% you should' have disagreement on
such a calamity.

SHRI G.
also tlle
wWadu o

SWAMINATHAN : Lagt time
hon. Chief Minister of Tamil
nde wn aerial survey and instruc-
given to ali the officers to
undertake yelief measores. Several relief
measures were provided to the people. The
Tamil Nadu Government did its maximum
and today also the hon. Chief Minister
‘s going to undertake an aerial survey. It
hias been said that aerial survey is of no
vse. Madam, in thesp conditions, when
is a cyclone or rain havoc, aerial
survey has to be undertaken by the Chief
“Vonister or the Ministers of the Centre 1o
a5 ess the whole thing, This is not a matter
of politics. Both the Government of India

and the Tamil Nadu Government haye dnnp
their best.

lions were

thers

About 40 people have died and a lot of
farmers, especially of Thanjaypor district,
hi:ve been severely affected. (Ipferruptions),

THE DEPUTY CHAIRMAN : Will you
please stop talking when someﬁddy is
speaking ?-Can you keep quit for two
minutes for your own Stats maktige. 7

SHRI G. SWAMINATHAN : I am told
that voads bave become unusable So, 1
would rcquest that the Central Govern-
ment should ceme in aid of the Tamil
Nadu Government and see ...

SHRI MENTAY PADMANABHAM
(Andhra Pradesh) : What is the reaction
of the Government ?

THE DEPUTY CHAIRMAN: I ag
not allowing you. &1 5 AVET | T
50 g gt ¥ ot ¥, aody i
¥ TfET | GTET T STe< A 08 SE-ad
R OE qeRy I@ T d

.,'_1

SHRI MENTAY PADMANA.BHAN
Two issues have been reised here. Qgg,,ls
. about explosions in trains and the other of
| the Tami) Nadu issee. The Government
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should react. There is no Government here.
Arc they making a stastement or not”?
What is the use of raising the malter ?

THE DEPUTY CHAIRMAN : Please sit
down. Take seat. You want something from
the Central Government. You made your
statement. It is recorded, It will be con-
veyed to the Government, (Inferruptions).
What about your manners? You do not
allow me to speak. This is not proper. You
are the leader of a party. Behave like that.
please. Please, this is my request. Let me
finish. 1 allowed it considering the serious-
ness of the situation. I allowed four people.
Now it is not necessary for the Govern-
ment to immecdiately jump into the well
and speak. They have heard it. The Minis
ter has heard it. (Inferruptions). Just a
minute. Let them percolate the whole
idea into their mind, She will convey to
the authorities. She cannot react immedia-
tely, (Interruptions). 1 will not permit like
this. (Interruptions). T am not aHowing.

SHRI MENTAY PADMANABHAM :
When thce Members ralsed a matter like
this, is it not the duty of the Government
to react?

SHRI 5. VIDUTHALAI VIRUMBI : Let
them react. The farmers are suffering.

RE NOT PERMITTING THE SPEAKER
OF ARUNACHAL PRADESH LEGIS-
LATIVE ASSEMBLY TO VISIT CHINA

THE DEPUTY CHAIRMAN :
plense sit down. That's nice.

I sad,

—

SHRI NYODEK YONGGAM (Aruna-
chal Pradesh) : Madam, I want to know
why the Speaker of the Arunachal Pradesh
Legislative Assembly was not permitted to
visit Chinn along with the Parliamentary
Delegatiop sometime in the month of Oc-
tober, Ts it not Arunachal Pradesh a part
of India? Are not Arunachalees Indians?
Why was the Speaker not allowad to visit
China 7 1 want to know it from Qovern-
ment,

|
|
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RE REQUEST TO DECLARE THE BIRTH

- AND DEATH PLACES OF DR
RAJENDRA PRASAD AS NATIONAL
MEMORIAL
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